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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI' M NAL APPEAL Nos. 241 OF 1998
CHANDA & ORS. Appel lant (s)
VERSUS

STATE OF U.P. & ANR Respondent (s)

Date : 09/03/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Appellant (s)M. M Mhsin Israily, Adv. for
Ms. Sangeeta Kumar, Adv.

For Respondent (s) M. Prashant Chaudhary, Adv. for
M. Jatinder Kr. Bhatia, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

At the request of l|earned counsel for the appellants this nmatter is finally adjourned by two w

eeks.

(D. L. Chugh) (Vijay Aggarwal)
AR- cum PS Court Master



